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Techjtical Training in U.B.A.

Shri Barman:
“’flsms C. Samanta:

Will the Minister of Education and
Scientific Research be pleased to state:

(a) the number of persons that have
so far been sent to U.8.A. from India
for technical training under the Tech-
nical Co-operation Mission scheme
since itg inception;

{b) whether the Government of
India have to incur any expenditure
on the trainees;

(c) whether teachers and workers
in other fieldg also have been sent to
U.S.A. under this programme; and

(d) if so, their number and the fields
in which they have worked?

The Deputy Minister of Education
and Scientific Research (Shri M. M.
Das): (a) 49 persons belonging to the
teaching staff of Universities and other
Institutions have been sent to U.S.A.,
so far, for Technical Training under
T.C.M. Programme. Of these, 37 per-
sons have returned to India.

In addition, seven heads of Techni-
cal Institutions have also visited U.S.A.
under T.C.M. Programme to study the
organisation, developsment etc. of tech-
nical education in that country.

(b) No, sir.

(c) Yes, sir.

(d) 40 persons connected with
teaching and other educational activi-
ties have been sent to USA. for
training under the T.C.M. Programme.
The broad fields of training are:
Secondary Education, Adult Education,
Vocational Guidance, Curriculum
Planning, Youth Welfare, Social Wel-
fare, Organisation and Supervision of
Schools, Home Science Education in-
cluding Home Management, Home
Pconomics, Child Welfare, Home Tex-
tiles, Institutional Management, Teach-
ing of foreign languages.
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Property of Religious Institutioms

669 Shri H. N. Mukerjee:

)\ Shri M. Elas:

‘Will the Minister of Finance be
pleased to state whether Government
have any estimate of the liquid wealth
in the possession of religious and
other public charitable endowments?

The Minister of Finance (Bhri T. T.
Krishnamachari): No, Sir.

Bank Deposits and Company Reserves

670 Shri H. N. Mukerjee:
'{Shrl M, Elias:

Will the Minister of Finance be
pleased to state:

(a) the total amount of bank depo-
sits both on call and for fixed periods,
with the Reserve Bank, the State Bank
of India, Scheduled Banks and Non-
Scheduied Banks (to be shown sepa-
rately) as on the 1st October, 1867;
and
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(b) the total reservesg of joint stock
concerns at the beginning of the
fingncial year?

The Minister of Finance (Shri T, T.
Krishnamachari): (a) The statutory
deposits of banks with the Reserve
Bank as on 4th October, 1967 amount-
ed to Rs. 94'15 crores. The Reserve
Bank does not accept time deposits;

For the State Bank only consolidat-
ed figures of ‘“‘deposits and other ac-
counts’” can be given. As on 4th
October, 1957 they stood at Rs. 349°49
crores;

Figures of ‘‘demand and time lia-
bilities” of the Scheduled Banks as on
4th October, 1857 were Rs. 723'18
crores and Rs. 626'50 crores respective-
ly, figures of demand and time
deposits as such are not available;

Information 1n regard to deposits of
non-scheduled banks as on 4th Octo-
ber, 1957 1s not yet available As on
the last Friday of May 1957, the
demand deposits and time deposits
with them were Rs, 27:08 crores and
Rs 45°87 crores, respectively;

(b) Information 1s available only in
regard to 750 joint stock public limit-
ed companies registered in India with
paid-up capita]l] of not less than Rs. 5
lakhs each, excluding banking, insur-
ance and i1nvestment companies, Gov-
ernment companiles, companies limited
by guarantee and non.profit associa-
tions Their total reserves in the ac-
counting year July 1955 to June 1856
aggregated Rs. 332°'50 crores.

Dalmia Case

J Shri T B. Vittal Rao:

671. { Shri Bhakt Darshan:

Will the Minister of Finance be
pleased to state:

(a) the progress made up-to-date mn
the legal proceedings launched against
Shri R. K, Dalmia in connection with
the alleged misappropriation of funds
of the Bharat Insurance Company;

(b) whether it is a fact that there
has been some delay in the matter of
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submission of certain papers to the
Court by Government; and

(c) if so, the steps taken to expedite
the same?

The Minister of Finance (S8hri T. T.
Krishnamachari): (a) Copies of over
4,000 documents seized during the
course of investigation and the state-
ments of 149 prosecution witnesses re-
corded in the course of the investiga-
tion have been supplied to the accused.
The accused has been, from time to
time, filing preliminary objections, like
challenging the jurisdiction of the
court to hear the case, etc. and mov-~
ing all aspellate courts. Not much
progress has, therefore, been made
with the case.

(b) No, Sir.
(¢) Does not arise.
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